
Date of receipt  Amount claimed 
 Amount of claim
admitted 

Query Send
claim

Claim acknowledged
Whether related
party?

Address
% of voting share in CoC, if
applicable

1 Smartpaddle Technology Private Limited 5,07,17,149.10₹        5,07,17,149.10₹        
2 Universal Polychem (India) Private Limited 3,08,57,080.00₹        3,08,57,080.00₹        
3 Ddev Plastiks Industries Limited 4,40,16,438.00₹        4,40,16,438.00₹        
4 Associated Road Carriers Limited 10,92,300.00₹           10,92,300.00₹           
5 Awagaman Road Carriers Limited 14,13,552.00₹           14,13,552.00₹           
6 Bihani Manufacturing Company Private Limited 6,63,95,918.00₹        -₹                          6,63,95,918.00₹        
7 India Power Corporation Limited 8,31,73,530.99₹        -₹                          8,31,73,530.99₹        
8 ZTT India Private Limited 90,27,094.00₹           -₹                          90,27,094.00₹           
9 Swastik Weld Mesh Industries 2,69,50,809.00₹        -₹                          2,69,50,809.00₹        
10 ER. L. LEENA, Chief Engineer, Material Management 4,60,24,789.00₹        -₹                          4,60,24,789.00₹        
11 Surya Compounds & Masterbatches Private Limited 5,55,71,310.00₹        -₹                          5,55,71,310.00₹        

41,52,39,970.09₹      12,80,96,519.10₹      28,71,43,450.99₹      

Remarks, if any

Annexure-8 to Circular No. IBBI/CIRP/47/2021 dated 24.11.2021
Name of the corporate debtor: M/s. Gupta Power Infrastructure Limited; Date of commencement of CIRP: 26.09.2025 (order received on 27.09.2025)

NCLT order C. P. (I.B) No. 37 (KB)/2024 dated 26.09.2025 (order received on 27.09.2025)
 List of creditors as on:  28.10.2025

List of operational creditors 
(Amount in₹)

Name of Creditor

Details of claim received Details of claim admitted Amount of
contingent claim

Amount of any mutual dues, that may be set-
off

Amount of claim
 under 
verification

Amount of 
claim 
not admittedSR No.


